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Ation taken against M/s, Mehramnagar
Harijan cooperative society Iimited by
the registrar, Co-operative societies

5353. SHRI MANOHAR LAL SAINI :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to refer to the
reply given to Unstarred Question No.
5400 dated 24 December, 1981 regarding
Benami  Deal of Mohnamnagar Dehat
Harijan Co-operative Transport Socjety
with Express Tourist Bus Service and state
details of action taken against the Society
by the Registrar, Co-operative Socicties,
Delhi under section 55 of the Delhi Co-
operative Society Act?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS.
PORT (SHRI 7Z. R, ANSARI) : The So-
ciety has since been brought under liquida-
tion on 5-1-83 and an official of the
Registrar of Co-operative Societies, Delhi
has been appointed as jts liquidator with
the direction to expeditious]ly  complete
liguida‘ion proceedings,

P.M. Directives to retire the superannuated

5354, SHRI ERA ANBARASU : Wwill
the Minjster of EDUCATION AND
CULTURE be pleased to state :

(a) whether it is a fact that the Prime
Ministers recent directives to retire the
super-annuated and re-employed officers
have been extended to the two automomous
bodies financed by the Miniitry of Educa-
tion and Social Welfare;

(b) if it so, how many such officers
have been relieved from duty in Kendriya
Vidyalaya Sangathan; and

(¢) how many officers have been retain-
ed as essential ones and on what grounds ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) The re-
cent directives of the Prime Minister re-
garding termination of extension|re-emp-
loyment of officers beyond the age of
superannuation has also been extended to
the autonomous organisations, finamced by
the Ministry of Education and Culture.





